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[English] 
Nationalisatitm of Rivers 

2265. DR. V. RAJESHW ARAN: 
WiJt the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether there is any proposal 
to nationalise all the rivers in India; 

(b) if so, the details thereof: and 

(c) the difficulbs being encountered 
in linkage of Gan!!a anrl Cauverv 
rivers? - - " 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDY ACHARAN 
SHUKLA): (a} No. Sir. 

(b) Does not arise. 

(c) The proposal for linkin!! of 
Ganga with Cauvery has been earlier 
examined by the Government but it 
was found to be cost-pr9hibitive and 
infeasible. Hence the pror-o<?.l wa'; 
not pursued further. 

Plllldiyar-Ponambalam Dam Projed 
m Tamil ~.._-:tdu 

2266. SHRI C. K. KUPPUSWAMY: 
Will the Mi'lht!r of WATER R E-
SOURCES be plea~ed to state: 

(a) whether the G~vernment of 
Tamil Nadu has forwarded any pro-
posal to the Union Government for 
the construction of the Pandhar-
Ponambalam Dam near Pollachi; ·and 

lb) if ~n. the details thereof 3nd 
tbe time by which it i~ likely to b'! 
cleared? 

mE MINISTER OF WATER RE· 
SOURCES ISHRI VIDY ACHARAN 
SHUKLA): (a) and (h) The Govern-
ment of Tamil Nadu has n"t forwar-
ded any proposal to the Unkm Gov-
ernment for the construction of Pan-
diyar-Ponambalam Dam near Po1Ja. 
chi. However, a project named Pandi-
yar-Ponnapuzzab Hydro-electric pro-
ject was received in the Central Elec· 
trici~ Authority which was returned 
to dae State Government for resubmis-
lioo after resolution of inter-State as-
pds. 

Working Hours of Connaoght Pllk-e 
Shops 

2267. DR. C. SILVERA: Will the 
Minister of HOME AFF.o\JRS be 
p1eased to state: 

(a) whether the Delhi Administra-
tion has permitted the opening of 
shops in Connanght Place area till 
Nine 0' :=-lock at night; 

(b) if so, the details thereof and the 
reasons therefor; 

(c) whether it is likely to cause in-
convenience to the employees especi-
ally female employees working in 
shops and encourage- hooliganism at 
night; and 

(d) if ~o. t~e remedial measures 
taken in this regard? 

THE MINI"iTE"R Of STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAfRS ANP MINISTER 
OF STATE T"f\1 TilE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. 
1 ACOB): (a) No. Sir. 

(b) to (d) Does not ::~rise. 

f T Mn slation 1 
Women Working in Para-Mllitny 

Forces 

2268. SrtRI PRABHU DAYAL 
K ATHER l A: Will the T\-finister of 
HOME Af-'FAIRS be p1ea!sed to 
state: 

(a) the nun;ber of women working 
in the para-military forces in the 
country: 

(b) the numb~r of women appointed 
therein during the last three years. 
State-wise: 

(c) whether the proportion of 
women working in the r;.ra-militarv 
forces is very low: and · 

{d) if so, the measures being taken 
to encourage the appointment of more 
women in those forces? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI 
M. M. JACOB): (a) 2810 women 
are working in the Central para-Mili-
tary Forces. 

(b) State-wi~;! data on the number 
of women appointed in the Central 
para-Milit.uy Forces during the last 
three years ( 1988-90) are given 
below:-

Name of the State/ UT 

Andhra Pradesh 
Assam 
Bihar 
Gujarat . 
Haryana. 
Himachal Pradesh 
Jammu & Kashmir . 
Kama taka 
Kerala . 
Madhya Pradesh 
Maharashtra 
Manipur 
Mcghalaya 
Mizoram 
Nagai and 
Orissa 
Punjab . 
Rajasthan 
Tamil Nadu 
Tripura . 
Uttar Pradesh 
West Bengal 
Chandigarh 
Pondicherry 
Delhi 

Number 
of women 
appointed 

40 
33 
52 
2 

36 
26 
13 
53 
87 
35 
39 
9 
7 
9 
7 

25 
52 
29 
61 
3 

114 
72 
9 
l 

91 

90; 

(c) Taking into account the nature 
of these Forces, their functional re· 
quirements and working conditions. 
the proportion of women working in 
Central para-military forces is not 
considered1 very lo\¥. 

(d) Does not arise. 

[English] 

Recommendations of the NatioDal 
Police CommWoo 

2269. SHRI K. PRADHANI: Will 
the Minister oi' HOME AFFAIRS be 
pleased to state: 

(a) the det::tils of the recommenda-
tions of the Natton<ll Police Commis-
sion which have been accepted b) the 
Government; and 

(b) the time by which those are 
likely to be Implemented? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFA!RS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. 
JACOB): (a) an{~ (b) 'Police' being 
a State subject it is for the State Go.'-
ernments to implemeot the recom-
mendations of the National Police 
Commission. Available information in-
dicate that the reports of the Com-
mission rlave been thoroughly studied 
by them and good measures ot action 
taken to tl-te e' tent considered apprc-
priate. 

Land under Irrigation in Ori!&sa, 
1\faharashfra and Madhya Pradetll 

2270. DR. KARTIKESW AR 
PATRA: 

SHRI VILASRAO GUNDE-
WAR: 

Will the Minis£er of WATER RE· 
SOURCES be plea'iecl to state: 

(a) the total hectares of land brought 
under irrigation in Orissa, Maharash-
tra and Madhya Pradesh during 199(). 
91: and 




